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record or it is only an expression of
opinion here?

Shri Y. B. Chavan: It is my opi-
nion and it has certainly some san-

ctity as I am expressing it on the
floor of the House.

Dr. M. S. Aney: 1 want to
whether it is a matter of

know
record.
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Shri Y. B. Chavan: 1 do not think
that there are any houses like that.

Shri Ranga: May I know whether
we have made any appea] to the
International Red Cross to approach
the Chinese Government and ascer-
tain to their own satisfaction whether
any of our prisoners of war are still
there cither officially or uncfficially in
some camps or in hospitals or In
various other places, to be sure that
the statement made by the Chinese
Government is absolutely correct?

Shri Y. B. Chavan; May I sav that
even when we had a larger number
of prisoners of war in Cluna, we had
approached the International Red
Cross to approach the Chinese Gov-
ernment but the Chines2 Government
refused to deal with the Internations!
Red Cross. So, after that, we have not
trieq that source.
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U. S. Submarine for Pakistap
+
703 J Shri Kachhavaiya:
"\_Shri Joachim Alva:

Will the Minister of Defence be .
pleased to state:

(a) whether Government are
aware that US.A will arm Pakistan
with its first submarine;

(b) the calculated danger to India’s
security by this addition to Pakistan’s
navy; and

(c) whether Government propose
to continue their declared policy
neither to manufacture nor to utilise
submarines?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
(a) Yes, Sir,

(b) The addition of this submarine
would result in some increase of the
offensive capability of the Pakistan
Navy.

(c) Proposals are under considera-
tion for the purchase of submarines
for the Indian Navy for effective anti-
submarine training of our surface
fleet.
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Shri D. R. Chavan: We have men-

tioned that the matter is under consi-
deration.
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Shri D. R. Chavan: That is a differ-
rent question. It does not arise out
of the main question. Even if it did,
I have not got that irformation with
me here just now.
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Shri Nath Pai: It is coming here 1n
July.

Shri Y. B. Chavan: Our information
is that theyv possibly can use it for
training purposes. But certainly it
has offensive capabilities. That we
will have to take note of.

Shri R. S. Pandey: Since the pro-
posal to purchase is under considera-
tion, what are the terms and condi-
tions to get submarines {rom America
or any other country?

Shri Y. B. Chavan: Terms and
conditions? Not on our side. May
be on their side perhaps.

Shri Tyagi: What part of it is under
consideration? Is the question to
have submarines or not under consi-
deration or only the purchase is under
consideration?

Shri Y. B. Chavan: The decision can
be taken only when we know about
the availability. It is not a question
of merely taking a decision which
cannot be implemented.
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Shri A. P. Jain: The supnly of a
submarine by the US to Pakistan is
a very serious matter for us. Has
any enquiry been moade to ascertain
whether one of the conditions on
which the submarine has been sup-
plied is that it will not be used against
India?

Shri Nath Pai; Against whom is it
meant then? It is very cbhvious.

Mer. Speaker: Order, order.

Shri Hari Vishnu Kamath: There is
silence on the Treasury Benches!

Shri- Y. B. Chavan: I want notice.
Shri Bade: On 2 point of order.

Mr. Speaker: The question was
whether they have ascertained from
the US Government that in case of
a conflagration between Pakistan and
India this submarine will not be used
against India.

Shri Y. B. Chavan: I have no infor-
mation in the Ministry. That was
why required notice. Porsibly T will
have to consult the External Affairs
Ministry.

Shri A. P. Jain: How is it possible?

Shri Y. B. Chavan: It is possible.

Shri A. P. Jain: It is very strange.

Shri Hari Vishnu Kamath: The
Prime Minister is here. He might
say on behalf of the External Affairs
Ministry.
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Shri Nath Pai: 1 also wanted to
put a question in connection with that
aspect, but meanwhile T would ask
whether the Defence Miaster will
seriously take up the question of
acquiring submarines—not just consi-
dering—from countries friendly to us
like Sweden which has an expertise
in the production of submarines and
which we may be atle to acquire
without in any way infringing cur
policy and having humiliating coundi-
tions imposed?

Mr. Speaker: Suggestion.

Shri Nath Pai: Whether
trying?
Mr. Speaker: They will censider.

they are

Shri Nath Pai: May I 1espectfully
say that the reply to Shri Tyagi's
question was so vague that I have to
put this question? America is not
the only country producing sub-
marines. There are enough other
countries. Why should we try to go
after England and Arnverica always?

Shri Y. B. Chavan: Other ccuntries
were not consulted. 1 must certainly
admit that.

Shri Tyagi: One
clarified. .....

thing may te

Mr. Speaker: No. In this manner, 1
cannot allow him to put a question.
He begins the question befcre he is
identified.

Shri Bade: On a point of order.
Mr. Speaker: H> is a lawyer. e

must consider whether there is really
a point of order.

Shri Bade: There is.
protection.

Mr. Speaker: Protection?

I want your

Shri Bade: Protection and a clari-
fication,

Part (b) of the question is ‘the
calculated danger to India's security
by this addition to Pakistan’s navy’.
When Shri Kachhavaiya had tabled
that question, we had certainly that
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in mind. So naturally the Minister
must have thought that there is no
such danger because there is this con-
dition that it would not be used
against India. So I want a clarifica-
tion on that. Why is the Ministry
sleeping on that point?

Mr, Speaker: He is, as I said, a

lawyer. Which is the constitutional
point or rule of procedure trans-
gressed?

Shri Bade: We are in the dark
about the situation. I am anxious to
know the actual facts

Mr. Speaker: A point of order is
always intended to assist the Speaker
in proceeding according to the Rules
of Procedure and Constitution. Here,
the point of order is not to assist the
Speaker but to obstruct him. I have
appealed again and again and when
the lawyers stand up and put that
point of order, I feel surprised at
that moment at least . . . (Interrup-
tions).

Shri Bade: Let me clear mysell.

Mr. Speaker: No, no;
ready cleared himself.

he has al-

Shri Tridib Kumar Chaudhuri: All
these years, we have been led to
understand that the United States
Government had given us a specific
assurance that arms aid given to
Pakistan would not be used against
India. Am I to understand from the
answer given) by our Defence Minis-
ter that that assurance is no longer
holding good and it has been abro--
gated?

Shri Y. B. Chavan: That assurance
does operate now and is applicable
thereto. ... (Interruptions).

The Prime Minister and Minister
of External Affairs and Minister of
Atomic  Energy (Shri Jawaharlal
Nehru): That assurance has certain-
ly been given by the United States
and so far as it goes we rely upon
it but how far it prevents Pakistan
from using any arms. ...
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Shri Hari Vishnu Kamath: Mis-
using it.

Shri Jawaharlal Nehru: Or
using it, T cannot say.

Shri Hem Barua: Have we enquir-
ed about the misuse?

Mr. Speaker; Mr. Hem Barua—has
he forgotten his question? I cannot
wait any longer.

Mis-

® Shri Hem Barua: May I submit,
Sir, that you are a past master in
witty remarks and I was thrown off
my balance. 1 am gaining m)
balance,

May I know if it is a fact that the
United States proposes ultimately io
build up Pakisan as a big maritiine
power in South-East Asia in order to
give some relief to their own 7th fleet
and, if so, whether Government have
enquired into this matter or examin-
ed this particular aspect?

Shri Jawaharlal Nehru: I do not
know what the hon. Member means
by ‘building up Pakistan as a big
maritime power’; one submarine does
not make a big maritime power...

Shri Hem Barua It will lead....
(Interruptions).

Shri Jawaharlal Nehru: It may or
may not; it is a doubtful matter. It
is our intention to get a submarine
for training, but it is very doubtful
whether it is of much use to us com-
pared to the other things; we have
always to consider relative things,
as to what is more useful the amount
we spent on a submarine or the
amount we spend on an air-craft.
It is the opinion of many of our
people that an aircraft is more im-
portant than a submarine. However,
it is our present intention and we
are considering to get a submarinc
for training purposes, if we can gct
it.

Shri Ranga; T am glad that he has
at last replied that they have begun
to consider the possibility of purchas-
ing it from some countries. The
Prime Minister wants us to believe
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that it is not of such a dangerous
consequences,

Mr. Speaker: We need not enter
into any arguments, he may be put
his question.

Shri Ranga: It brings to our mind
what he has said about the Aksai
Chin road. We have stated here:
calculated danger to India’s security.
Have our Ministers etc. here as well
as our repiresentatives in Washington
brought it to the notice of the vari-
ous ambassadors here as well as the
President and the Secretary of State
and the other concerned people in the
United States and expressed our ap-
prehension that this accretion of
strength to Pakistan’s Navy by the
American sale or supply of a sub-
marine is likely to be very serious
and therefore, likely to have serious
consequences on our defences and,
therefore, impressed on them that
first of all it would be wrong for
them to supply it to them and,
secondly, they should at least meke
this danger less by agreeing to sup-
ply to us one at a reasonable price?

Shri ‘Jawaharlal Nehru: I do not
know, Sir....

Mr. Speaker; Only that part—
whether we have informed the other
countries.

Shri Jawaharla] Nehrn: We nave
not informed them specifically of
this, but in considering all this pro-
cess of armament, we have informed
them and we have told them.

U.N. Peace-Keeping Force

+
{ Shri Hari Vishnu Kamath:
\_ Shri Maheswar Naik:

Will the Prime Minister be plcased
to state:

(a) whether there is a proposal bc-
fore the United Nations for raisn#
a peace-keeping force on a perman-
ent basis;

*704

(b) whether some countries have
already formed a nucleus to that end;





